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financing development in such coun-
tries. India is naturally in agreement 
with this broad objective. The pro-
posal for the establishment of the 
International Development Association 
is at present under study and is likely 
to be considered at the next annual 
meeting of the Board of Governors of 
the International Bank scheduled to 
be held in Washington from Septem-
ber, 28, 1959, to October 2. 1959.
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Dr. Ram Subbag Singh: During the
last session of Parliament you had
kindly given an assurance that they
will have the matter examined through
some suitable source. May I know
whether an investigation has been
made into the finances of the Banaras
Hindu University particularly regard-
ing the investment in the Zamindarl
Abolition Bonds, especially when those
bonds belonged to the Treasurer of
that University, Shri Jyoti Bhushan
Gupta, and if so, what is the result
of that investigation?

I'
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Dr. K. L. ShrimaIi: I have already
answered that question.

Dr. Ram Subhag Singh: May I
know why so much deby is being
made in making that investigation,
particularly whe-n the students who
have been expe!]ed due to reasons
which also include this, are not allow-
ed to study in that Univeraity?

Dr. K. JJ. Shrimali: I have also
answered that question with regard
to delay.
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Shri Braj Raj Singh: Will they
give some indication as to when this
enquiry is going to be finished?

Bolani Iron Ore Mines

*120. Shri Panigrahi: Will the Min-
ister of Steel, Mines and Fuel be
pleased to state:

(a) whether the Bo lani iron are
mins in Orissa has been developed
by now;

(b) what is the total financial in-
vestment that the Government of
India had made so far in Bolani Ores
(P) Limited; and

(c) whether a copy of the agree-
ment of Bolani Ores (P) Ltd., with
Orissa Mineral Development Company
would be laid on the Table?

The Minister of Steel, Mioas and
Fuel (Sardar Swaran Singh): (a) The
work of dcvclop irig the Bolani are
minas is going on.

(b) Rs. 35,35,000.
'"

(c) Presumably the Honourable
Mcrnbc- refers to the agreement bet,
ween the Government of India and
Orissa Minerals Developm en t Com-
pany regarding the establishment of
M's Bolnni Ores, A copy of the
Memorandum of Association of Mls.
Bolani Ores together with the Articles
of Association of the Company is al-
ready available in the Parliament
Library.

Shrt Panigrahi: When the Govern-
ment holds 50'5 per cent of the shares




